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PROVISION OF EMPLOYMENT TO FAMILY WHOSE LAND IS TAKEN FOR 

INDUSTRY 

2860.  SHRI RAJMANI PATEL: 

Will the Minister of Commerce and Industry be pleased to state: 

(a) whether there is a provision to give employment to the family of the artisans whose

land is taken for any industry;

(b) if so, in the UltraTech Cement Factory Satna and Maihar Cement Factory Satna, the

tenants whose land was taken and which two workers were given jobs in the

company; and

(c) the information including the name and address of each?

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE & INDUSTRY 

(SHRI SOM PARKASH) 

(a) to (c): Government of Madhya Pradesh has informed that there is a provision for 

employment to be provided to the members of affected families as part of 

Rehabilitation and Resettlement award as per Section 31 and Second Schedule 

of “The Right to Fair Compensation and Transparency in Land Acquisition, 

Rehabilitation and Resettlement Act, 2013”.  The Govt of MP has further 

stated that the land allotment to M/s UltraTech Cement (formerly M/s Maihar 

Cement) was made before 1980. The details of private land acquired, if any, 

and whether employment was given to any landowner families are being 

ascertained.     
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